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Company Appeal No225/ALD/2018 

 Sh. Ankit Kumar Singh, PCS for applicants, Sh. Krishna Dev Vyas, CGSC 

for the ROC, Kanpur and Sh. Gaurav Mahajan, Sr. Standing Counsel representing 

the Income Tax Department is present. 

 Ld. PCS for the applicants has informed that the Income Tax Department has 

sent the reply to the Designated Registrar, NCLT, Allahabad Bench, but till date we 

have not received the reply sent by the Income Tax Department. Ld. Standing 

Counsel representing the Income Tax, made a request that ten days time may be 

given for filing reply. Prayer is allowed. Reply may be filed within ten days with a 

copy in advance to the opposite party. 

 List the matter on 18
th
 October, 2018 for hearing.  
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